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I, Ravindra Kumar Mandar aged about 36 years S/o Chandan Lal Meena,
presently posted as District Magistrate, Ghaziabad, do hereby solemnly affirm

and state on oath as under:

1. That I, the Deponent in the official capacity mentioned above, I am
acquainted the facts and circumstances of the case and as such I am

competent and authorized to swear this affidavit.

2. That 1 state that the contents of the report have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed there from.

I. DIRECTIONS ON THE LAST DATE OF HEARING

3. That in the above captioned matter, the Hon’ble Tribunal vide order dt.
01.08.2025 directed as under:
“2. Learned counsels representing the above said respondents seek time
to file further progress reports with all relevant details.
3. Further progress reports by the respondents may be filed within two

months”
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4. That it is pertinent to mention here that the Deponent and theAdditional

District Magistrate, Ghaziabad has written lettersdt. 26.08.2025 and

04.09.2025tothe following authorities:

*

@

Municipal Commissioner, Ghaziabad

Chief Development Officer, Ghaziabad.

Divisional Director, Social Forestry Division, Ghaziabad.
Sub-Divisional Magistrate, Loni / Sadar / Modinagar,
Ghaziabad.

Regional Officer, Uttar Pradesh Pollution Control Board,
Ghaziabad

Nodal Officer, Ground Water Management Council,

Ghaziabad.

That vide the said letters it has been directed that to the aforementioned

authorities that in order to review the progress made in the present matter,

a meeting is proposed to be heldon 11.09.2025 under the chairmanship of

the District Magistrate, Ghaziabad.

A Copy of the letter dt. 26.08.2025 and 04.09.2025 has been annexed

herewith as ANNEXURE R-1.

5. That pursuant to the above, a meeting was held on 11.09.2025in the

o Collectorate  Auditorium under the chairmanship of the District

3 OCT 2025
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Magistrate, Ghaziabad. The following officers were present in the

meeting:

Chief Development Officer, District Ghaziabad

Divisional Director, Social Forestry Division, Ghaziabad
Additional District Magistrate (50/50), Ghaziabad

S.N.A., Municipal Corporation, Ghaziabad

General Manager (Water), Municipal Corporation, Ghaziabad
Sub-Divisional Magistrate, Modinagar

Sub-Divisional Magistrate, Loni

Regional Officer, Uttar Pradesh Pollution Control Board,
Ghaziabad

Tehsildar, Sadar, Ghaziabad

Nodal Officer, Ground Water Department, Ghaziabad

6. That during the said meeting, District Magistrate, Ghaziabad issued the

following directions for strict compliance in true letter and spirit and in

consonance of directions of the Hon’ble Tribunal:

The total number of encroached ponds in District Ghaziabad, the
total number of ponds freed from encroachment,
photographs/ground reports (including before and after

photographs), and the status of remaining encroached ponds should

5 0CT 2035
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be provided. Further, a brief action plan to be submitted for
completing the pending work as per rules.

e The total number of ponds rejuvenated in District Ghaziabad (with
before and after photographs) and the proposed plan for restoration
of the remaining encroachment-free ponds should be submitted.

o The District Magistrate, Ghaziabad directed all concerned
officers to submit their compliance reports within three working
days.

Copy of the minutes of meeting dt. 11.09.2025 has been annexed

herewith as ANNEXURE R-2.

7. That in compliance of the aforementioned directions, further progress
report with comprehensive action plan regarding the actions taken have
been submitted by the concerned departments to the Additional District
Magistrate, Ghaziabad.

Copies of the reports of the departments have been annexed herewith as

ANNEXURE R-3.

8. That complete detail of updated status provided by concerned Tehsils and

Nagar Nigam, Ghaziabad is tabulated here as under:-

3 OCT 2025
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' Land Total Total Number | Total Number | Total Number of | Total no
owning Number | of Ponds | of Ponds | Ponds which | of ponds
agency of Ponds | encroachment | which have | have to  be | which are

(4+5+6) | free been rejuvenated or | partially/f
{4+5) rejuvenated measures taken | ully -
for rejuvenation | encroache
d
23
1 2 3 4 5 6
Nagar 140 63 30 33 77
Nigam
Tehsil 579 480 262 218 99
Modinagar
Tehsil Loni 139 102 35 67 37
Tehsil 217 196 67 129 21
Sadar
Total | 1075 841 394 447 234

9. That it is most respectfully submitted that the above data reflects the

continuous and coordinated efforts undertaken by all concerned
departments under the supervision of the District Administration,
Ghaziabad, towards the removal of encroachments and rejuvenation of
ponds/water bodies across the district. The District Administration
remains committed to ensuring full compliance with the orders of this
Hon’ble Tribunal and shall continue to monitor the progress through
reviews until all ponds are made

regular inter-departmental

encroachment-free and restored to their original condition.

10.That the deponent is duty bound to fulfil the obligation which are
assigned under the law and directions passed by this Hon’ble Tribunal.

The Deponent is fully committed to ensure strict adherence to the orders

|5 OCT 2025
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of this Hon’ble Tribunal and undertakes to faithfully comply with any
further directions or instructions that may be issued by this Hon’ble

Tribunal, without demur or delay.

11.Hence, the presentaffidavitis being submitted for the kind perusal of this

Hon'’ble Tribunal. It is prayed that the same be taken on record.

VERIFICATION

Verified at Ghaziabad on this day of October, 2025, that the
contents of the above affidavit from paragraphs 1 to 11 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

VTSN [[FESTED DEPONENT
o :'l : r] \\ \:'\ V /I
{ * (sanidep Sharma) * | | dar dhon Shamma)
\Regt Jiiim) ) N 1136198
R | MOTARY PUZLLS
L - if-.l.‘?}&abad u.e)
4 e

5 OCT 2025
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(A)The Ponds are free from encrochment giving details of the measures taken for rejuvenation(Till 29-04-

1669

2025)
S.R.| Nameof | Totalno.of | Totalno. of Name of Information of each indentified pond should be filled
Tehsil/block |Ponds(As per | encroacment free Pond
previous ponds(as Per Measures taken Photographs of each pond Khasra No. with
report) previous report) for rejuvetion Area | Khasra
_ (hec.)| mo.
. Municipal 32 Rejuvetion work 2 0.253 131
%“Ga.mﬂww Rejuvetion work by by CSR/INNG
azia CSR/NNG TR
. Municipal Rejuvetion work 1079
corpration by CSR/NNG
Ghaziabad
qReT
3 Municipal Rejuvetion work 0.24 1058
corpration by CSR/NNG
Ghaziabad
qRer
c Municipal Rejuvetion work 0.0510 |  149f
corpration by CSR/NNG
Ghaziabad T
I BT




5 Municipal Rejuvetion work 0.3040 | 974m
corpration by CSR/NNG
Ghaziabad
| Municipal Rejuvetion work 1.164 | 1154/1378
corpration by CSR/NNG
Ghaziabad
4 Municipal Rejuvetion work 1.404 79
corpration by CSR/INNG
Q Ghaziabad
N~
O
" Municipal Rejuvetion work 0.101 124
corpration by CSR/NNG
Ghaziabad
9 Municipal __um..c,__mgo: work 0.089 129
corpration by CSR/NNG
Ghaziabad
RLE TN




" | Municipal Rejuvetion work 0089 | a1
corpration by CSR/NNG
Ghaziabad WAL
RNk
1 | Municipal Rejuvetion work SOt 0481 | 2773
corpration by CSR/NNG 2
Ghaziabad ; .
121 Municipal Rejuvetion work -= | 0.607 | 1129/2
corpration by CSR/NNG
~ Ghaziabad
O
—
13 |  Municipal ’ Rejuvetion work 0.013 | 536 M0
corpration by CSR/NNG
Ghaziabad
14 | Municipal Rejuvetion work 0.228 | 797 o
corpration by CSR/NNG
Ghaziabad _—
SGICIE]
.




15 | Municipal Rejuvetion work 0.038 [ 835
corpration by CSR/NNG
Ghaziabad

16 | Municipal Rejuvetion work 0.52 817
corpration by CSR/NNG
Ghaziabad
7 | Municipal Rejuvetion work 0.089 837
C\J| corpration by CSR/NNG
| M| Ghaziabad
O
o
18 | Municipal Rejuvetion work 0.025 888
corpration by CSR/NNG
Ghaziabad ,
9 | Municipal Rejuvetion work 0063 | 1169
corpration by CSR/NNG
Ghaziabad
=




20 | Municipal Rejuvetion work 0.342 [ 1801
corpration by CSR/NNG
Ghaziabad
2a Municipal Rejuvetion work 0.1260 | 1196/1
* corpration by CSR/NNG
Ghaziabad
2 Municipal Rejuvetion work 0.063 1776
corpration by CSR/NNG
()| Ghaziabad
N
O
D
23 | Municipal / 'Rejuvetion work 0.063 | 1986
corpration by CSR/NNG
Ghaziabad
# | Municipal Rejuvetion work 0076 | 405
corpration by CSR/INNG
Ghaziabad




% | Municipal Rejuvetion work 00380 168
gt by CSRINNG
Ghaziabad
B iCLT
% | Municipal Rejuvetion work | 0354 | e1n
corpration by CSRINNG |&=
Ghaziabad
7 Municipal Rejuvetion work - =4 0.392. 337
< corpration by CSR/NNG
Ghaziabad S
N~ O
©
A R
- Municipal Rejuvetion work MW 0.089 1163
corpration by CSR/NNG uﬁ z
Ghaziabad mﬂm
L Municipal Rejuvetion work 0.152 1197
corpration by CSR/INNG |
Ghaziabad




3 | Municipal Rejuvetion work 0.051 7066
corpration by CSR/NNG
Ghaziabad MR
TR
% | Municipal | Rejuvetion work 0.013 | 533 F0
corpration . by CSR/NNG
Ghaziabad
32 Municipal Rejuvetion work 0.266 635
 corpration by CSR/NNG
Ghaziabad .
¥ L
3 | Municipal Rejuvetion work 0.234 726
corpration by CSR/NNG
Ghaziabad :
T

RMisntntact 75




L7778
_ P-: 1Ne pncroacnment iree ponas whnicn nave aireaay peen rejuvenanon( 1 2y-u4-20.35)
. , Total no. of Information of each indentified pond should
~ Ponds which |Total no. of Ponds| Total no. of be filled
Nameof | havealready | where work was | Ponds which | Name of Khasra No. with
Tehsil/block been under progress | were not Pond Area
| rejuvenated(Till | (Till 29-04-2025) | Rejuvenated e e Fea(hi| Khini
: - 29-04-2025) ec.) no.
1 | Municipal 0329 | 1712
corpration
Ghaziabad :
23 : 6 32
Municipal 0.304 | 1009/2
corpration
Oru&wdwa
7
6 .
3 ZcEnﬁp._ 0468 | 98/2
| corpration 2
_ Ghaziabad
4 Municipal 0.809 | 413/1
_ corpration
Ghaziabad
s Za_.d._oﬁa 0266 214
corpration
Ghaziabad
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AViIULLIG) —\ﬂ.-
corpration
Ghaziabad

[T )

Municipal
corpration
Ghaziabad

5

Municipal
corpration
Ghaziabad

535

Municipal
corpration
Ghaziabad

0279 11049

10

Municipal
corpration
Ghaziabad

0.126 | 2155/2

11

Municipal
corpration
Ghaziabad

0.126 1758




‘lll‘ ’ e e L e

oo viulvipat
corpration
Ghaziabad

_ 13 Municipal 4,148 | 1422 WO
corpration
‘ Ghaziabad

il F (R i e -—— - b i

i Municipal 0.545 898
corpration :
Ghaziabad

15 Municipal 1.138 999
corpration e .
Ghaziabad

1678

0177 1166 /137
2

% Municipal
corpration
Ghaziabad

17 Municipal
corpration
Ghaziabad




1679

Municipal
Corporation
Ghaziabad

772

1391f3g

19

Municipal
‘Corporation
Ghaziabad

0.329

1215 |

Municipal
corpration
Ghaziabad

1.075

719

2

Municipal
corpration
Ghaziabad

0.076

32

Municipal
corpration
Ghaziabad

0.531

Municipal
corpration
Ghaziabad

5.148

1444
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ApartC ‘g"’ ponds which ar: under partial or Complete Encroachment giving details of the proceedings initiated
or removal of encroachment (After 27-09-2025 to till date)

Total No. of
Ponds partial ; ;
or complete Information of each identified pond should be filled
S.No. | Name of Tehsil/Block |encroachment Proceedings initiated Village Khasra No. With Area (in Hect.)
}SAS per for removal of
revious encroachment Vil Khasra Encroached
Report-44) illage Name| ~.0 " | Total Area| =",
Municipal Corporation ;
1 Ghaziabad HifF Fewd & odw aftw A 880Q 0.481 0.241
Municipal Corporation
2 Ghazlabad ‘I“f ELien| 3 amdw aRe et 637 0.696 0.696
Municipal Corporati
3 M Cliplflanabrgg o oof e B oy aRa Ryeri 638 0379 0379
i Mumcg;?;z?:brggmnon ot Scult & witn Ty = a4 0.025 0025
Municipal Corporation 3 e . 00132
5 Ghaziabed s Tl B SRy ] 886 0.025 013
Municipal Corporation Yot & omw wfE 887 1.189 1.189
¢ Ghaziabad o g ' '
Municipal Corporation | iy e B oy e 807 0.891 0.0701
7 i g
;| Municipal Corporation o a3 R afta weg T | 2234 0.101 0.101
Ghaziabad
, | Municipal Corporation | gy e 3 omw Wi R T 1398 0.139 0.04
Ghaziabad
1o |Municipal Corporation | gfarzs e & ama gt g wde | 1400 0.139 0.059
Ghaziabad
., |Municipal Corporation | iy ¥ o o | wegEdm | 1399 0.177 0.02
Ghaziabad
,, [Municipal Corporation | gy Yo B oRa oy | weRwda (986 0.152 0.01
Ghaziabad ;
., | Municipal Corporation | ifes A B omRa TR gege wRa | 2233 0.126 0.01
Ghaziabad
, | Municipal Corporation ot e @ oy wRe el 1157 0.164 0.164
‘ Ghaziabad
Municipal Corporation iR At B oMy TRA TR 1192f%0 0.506 0.125
5 Ghaziabad
Municipal Corporation o ot 3 IR WA TR 1149 0.025 - 0025
" Ghaziabad

N -

\

b b
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p—————
™| unicipal Corporation
2 LT Tt S & oe i g w73 | 0126 0.126
Munici on
o il i Iaeh & oy aRE = 581/2 0.139 0.0424
"]
Municipal Corporation
5 GP:aziabrsg o Foch @ orw Re | weRg 3% dgu | 55671 0.443 0443
Municipal Corporation
- ik ot Yoad ® orw oRe | wERgE 3% dga | 81172 0.107 0.107
Municipal Corporation Yo & oRe TRa
2 kb o Rt 202 0.063 0.063
Municipal Corporation | gy Yo & antw e 5
2 Ghaiibid e 144 2.744 1.40
, | Municipal Corporation | - e & o e o | 134 | 5393 5393
Ghaziabad
Municipal Corporation | gy e 3 oy TR TR 1292 1.884 0.56
" Ghaziabad
- Municipal.(_lorporalion S e ® oy IRa MR TR 2181 0.342 0.020
Ghaziabad
s ; qo e /AR B
5 | Municipal Corporation o oria R Fh A | @R 245 0.164 0.164
Ghaziabad ¥
T p s WA I qE S /A
,, | Municipal Corporation | gifys | 4. wwe 3 oreriv Rt aarn 186 0.708 0.1686
Ghaziabad A &0 & T R
Municipal Corporation .4, e ¥ o RS Q 0.1384
Z sy ORI iopuieeiri I Il M
Municipal Co! ion a4, TR 3 ore R 1 083
] % muép;:lanabr:gm i hwt T 1173®0 2.415 0
Municipal Corporation &4, T & o RS 604 j 012
30 um(ljph iabad CLL Frfard # & ™ # L L846 0
Municipal Corporation a0, e & oo R | AReR 5 54 0.759 0.3
31 Lk A | g saTy | G
Munici COI'pOl‘&IiOﬂ fd. &= % o Rftw ;
- mn(l}p&]. P R ity ey et 152 0455 0.04
Municipal Corporation af we s o AT | 352 15 15
33 Gpall iabad T‘ Frdardl F¢ & ¥ W2 o
= . ? s R kL
ot Municipal Corporation o oerter it el o | g o 1066 0.051 0.051
Ghaziabad !
, | Municipal Corporation | o . w :;ta"'“ w"“ ':“ s g | 137 0291 0291
Ghaziabad Ll |
- 2
&\ /pr 85
|

A

@




2

/

1682

/
\ {'; A . |qEA mﬂ/ﬁl.ﬁ.l{. - G
,-’m?o e o ReR doewle afefew Re|  Refge | 2880 0.107 0.107
[| % Ghaziabad o
o o] i . T o Ao 3
Municipal Corporation R
0 o8, e FRE | ok amzm TR | w3 dgw | 474 0.126 0.05
- S : T ARG §
Municipal Corporation s Rt 126 | 0126
/ y 3 Ghaziabad i ;Tﬁrlh e | FE g 342 0. )
v , e X
Municipal Corporation o | ok B adad oo | aleem | 5320 0.142 0.142
Ghaziabad %
L. R goeh e o /4o
Municipal Corporation o % gl Rt e | 354R0 0.608 0.608
Ghaziabad R 31
Municipal Corporation - f.0.0x $ e R o 735 0215 0.008
Municipal Corporation | iy &9 o § o Riw 204 0.190 0.090
Ghaziabad el ¢ & T ¥
Ae- 34
1 ﬁamﬂr&ia?rm R R FEAR A R

! T ¢

-

P(

WV
»
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/ =
Part D Ponds whi .
ch have been made free from encroachment (After 27-09-2025 to till date)
Information of each identified pond should be filled
S.No Name of T.o tal No. of Ponds 5 Action Plan
N0 Tehsil/Block | Which have been made Photograph of each thisra 0. for
free from Pond With Area Rejuvenation
encroachment (In hect)
e o o T
1 e ;
Municipal = 726 10234 o @ R
Corporation | 2
Ghaziabad
= B T
. R | 396 / 0.890 mwm hy

SR
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faera @vs— Al

B0 T AR GO 0 U4 DA e | g /98 P GRT IR T BT B @ TR
%0 T D

AMRrH

&
1 ERSRc 317 % (0.531 Hec) 08

HOTHORTRO
>t L

2 R 211 (0.025 Hec ) -

JT0THOINRO
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AR R

212 (0.746 Hec)

24

A0TSR0

184 (0.622 Hec)

06

H10TI03TRO

Ristal, Uttar Pra h, Iindia
Farukh Nagar - Sirora Main Rd, Rista

- =
Bl 07 reee Carrees

Uttar Pradesh




133 (0.696 Hec) 17
HI0TR03ARO
Uttar Prade
S7. Meowala Shatti, Uttar Pradesh 2
hatti, Uttar Pradesh ,
'96 : Long 77
150 (0.278)Hec 01
187 (0.316) Hec 02

[ Note cam lite
: Loni, Gh. bad,
India

JTOTHOINRO
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IV TR S% | 104 (0.369 Hec) 13
NAES 150 14
37/497 15

HI0THOIMRO
SIRITTETE RTSTYX 309 (0.0.392 Hec) 11
317 (0.455 Hec) 12

AT0THO3TRO

Total - 12

~

. ] - Stems

Jawli, Uttar Pradesh, India

8 P8aq+mf7, Jawli, Uttar Pradesh 201102, India
Lat 28.737394° Long 77.338491°
30/04/2025 12:36 PM GMT +05:30

B -
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e MfSrararg & gEer |

fewrig crarft awm ®e sifw godo a s F wiRRa smew f&i® 01.08.2025 & B

Part A- The ponds wich

are free from encroachment giving de

tails of the measures taken for rejuvenation (Till 01-08-2025)

SI. No. | Name of |Total no of | Total no. of Information of each identified pond should be filled
: = THIT /
Tehsil/ | Ponds (As | encroachme Khasra no Area o /TR s
asures Phot hs of each pond asr e
Block Per free ponds (As medsu;:: taken olograp Hema = Fm [Ty
previous previous . :
rejuvenation
report) report)
1 X 217 188 750 [0.0380 [3CR I
B 957 |0.0380 |3CR TTHIYT
Rer s SITE =R
TFER & fear
T #

Page 1 of 42




1451 ]0.1140

1318 |0.1770

13177 |0.2910

Page 2 of 42
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802

0.0260

SUiER oY
HrfRyg Wvs
[Ecanieitcanifcal
e &R e
T 2

B s |

= T e G4

e e ‘\-7-'7'3: e

699

0.0130

1459

0.0380

Daca 3 ~fF AD




SIUER 2q
wrafdg g

1368

0.1190

10

769

0.1010

11

Sftvifge 29
TR @re

™l '

famry s @
AT e &l

770

0.0250




13

14

SR &q
R wre
& afer oy
UAER Y 2oy
T 2

963

0.0250

o ™

o gy -
R B ity G, L Prmc) MO0 e

s eyt "
sy EINZ e onen rom aa Sy SRR |

ey

i e e |
Ty e T, o0

#

910

0.0130

AMER 2
wREfag gve
o aftrerd &7
TR #X fear
T ?

et T T PP
e - = ot 2 SN

1392

0.4170

ey e e =

Page 5 of 42

\=

L
J

e~




943 |

e
0.0250

16

17

iR &g
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[Ecari B carigcat
AR )
T #

697

0.0380

00510 |3

i

e e et grovert
o e T, i

748
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28

1430

1.0880

7549

0.0130

29

983
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32

1440

0.2780

6309

0.1770

142949

0.1770
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35

1467 10.0380 |[3CR
1469 |0.0380 [SRR
% “;‘ R
* “"--—i Ao ﬁkv‘h%ﬂf-t
S e 1445 [0.0250 [3FR
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751 |0.0380
1438 |0.0380
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940 (0.0380
804 |0.0630
906 |0.0130
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14329 [0.4170 |3CR
1447 |0.2660 |3CR
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1490 % [0.3160 [3fCR

1387 [0.5690 [SCR

179% [0.7810  [d-ren
/

Page 22 of 42




1017 |0.2150

117 |1.1700

e ¢ " B LY
ﬁz_‘l e s ot st Saloue var: Cxaiingh

e - e e

115 [0.2590

FRaR IG

Paca 72 nf 4?



SITIER &g == g R—— 122 |0.2530
s aftrerd o ‘ %

93N Y faar -
TR

HRIAR I

SIVIER &g
[o=fag gvs
e afterd a1
FER W fear
TR

999 |0.2200

998 0.5030

Pradosh, India |
Gl - ddeaiiit Eupry. Chaziated, Kushatys, Uiter
Fradush 201076, e _

e ol
L’ . FIA0NE" Lang 77 5356878 0
ST S A RS e MR o S i /




72

73

SioTER &
TR gue
T s )
IR &Y
TR

1345

0.1900

74

STER &g
qHAa g
farg e =
=HER & A
T R

4013

0.0760

SMoER =g
qHEfArg @ve
faepra frerd o
TEER @ Rar
T @

35417 |0.2910

STHAT

M e = L AN




7

76

33809 |0.6200 PIEIC]
4887 |0.0890 YT
1659 [0.1260 [SHMIIQR  [zrmor
St
gl
_PQEQ_ZEL__ s e e s, e




80

A

165 |1.4170 [|GHTFIYQR
LGl
502 10.1010 [T ToRISH
TAR
961 |0.0760 |Ted
w |

Page 27 of AP




81

82

810

4.5270

Aled

| RIS

k| gve
fae™ AfeRr 31
AR &R e
T R

325

0.8980

SHofER 3q
AT @vs
faem fdrer o
qAER Y fear
T #

79

0.1520

THSRI

«——p




85

86

560 0.2400
577 0.0890 dglal X
899 0.2260 delatdX
"“F::}::E.;un: :
A

Lage 20.4f 40




-

88

900

0.0130

TR

89

SVIER &g
wRefag ave
e afred =
T=HER R faar
mr

87

0.0760

155

0.1520

HAMGR

Pange 20,qf A0




90

91

92

103® |2.4550 |IHEHTYR
351 [0.1310 [H®ST
FoER E@ o 479 [0.1010 [TYIR
g a1 mRgRe -4 we
Iaaﬂﬁ Siaﬂlaasﬁmlil Tab - o-Wie , &0V30
T &
A :-:E':':Z.—.. pretvmmpipete ¥ (\/




93

94

- [
THRAe -4 | yax)
TIND - o lle , 00130

£

499

0.0130

HYAQR

C MUndnd, Uiter Pradesh, india
ot o, -_ﬁ:?,_nhn':a
L, e et Sl

+ S L8

il swthe- uun

Whad . 04150 ’-

448

0.2150

YRR

95

Bie- YT
mgde- M TA
wndl - 50100 soldo

519

0.0380

HYIR

D-I“a i I n“')
S——




96

97

98

-_-_‘—_‘__‘___———
SAmigr
wi&@. e mgTy 52 [0.0630 [FYIR
R sttt o prigges M
THER By far
T @
|
|SfeER & 138 |0.0380 [A9d
400 J|o.1770 A
B:an a S =




100

101

527 [19.2360 |F®! arATel
662 |0.7970 |7 AT
290 [0.1140 [HeHQWWIG {uTIOT

ST ARETd B

THER o) fear

T 8




102

103

104

565[Ho

1.5940

3059

0.7970

305

0.0760

Daga AL of 47

-




105

106

107

182 |0.0760
322 |0.5060
49 0.6700

P%

(_-—-""7




108

109

110

173  |0.5940
41 1.0240
81 0.1640

. Dama 27 ~Ff A




— -

TTHIOT

AER A [arefior

0.0510

0.4430

0.2020

398

137

~711

112

113




114

115

116

120 10.0890 |¥ME9R Ml
HRET
314 |0.0510 [J&dTR
EGCIll
oriiER € .. . w| 377 [o7080 |TX
[T @vs ' 33
e IRE B
qamER R e
&

7
\

9333 3R, of ﬁ




TSR &y fEar

337

0.2530

[ R




118

119

SR &g
aERE T
fae e &t
TAEN wY faar
I @

1180

0.1520

STHAT

. umWR LA n

TINE] ST CR Ay oie et Cot| )

1870

1.7460




[T

ST |y7HoT

3R

0.3790

1902

13177 {0.3670

A\

120

121




e ar o5/ 4 3O
10 gﬁamﬂéfﬁﬁsﬁﬁuﬁﬁaﬁommg
2025 mﬁaﬁaﬁa?mmaﬁqam [
Part B- The encroachment free ponds which have already been rejuvenated (Till 01-08-2‘025) . :
SI. Name of | Total no. | Total no of |Total no of Pond Information of each identified pond should be filled
No. Tehsil / of ponds |ponds where | which were not Photographs of each pon d hasra Tren = .
Block which work was rejuvenated = iy
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Information of each identified pond should be filled
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Information of each identified pond should be filled
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Block which work was rejuvenated no f Wzﬂ TR
have under j Iai:mu
already progress
been (Till 29-04-
rejuvenate 2025)
d (Till 29-
04-2025)
G - ] ; 1086 [0.4430 [3CR  |rior
10 - - - 1087 [0.5440 [3CR  [amior

Page 5 of 34
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SL. Name of | Total no. | Totalno of [Totalno of Pond 1 73q Information of each identified pond should be filled
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Information of each identified pond should be filled
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SI. Name of | Total no. | Total no of |Total no of Pond L Information of each identified pond should be filled
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SL Name of | Total no. | Total no of |Total no of Pond | I / ZO Information of each identified pond should be filled
No. | Tehsil/ of ponds |ponds where | which were not Photographs of each pond Khasra | Area T o/
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SL Name of | Total no. | Total no of |Total no of Pond . =
{;o. Tehsil / of ponds |ponds where | which were not Photographs of each pond Khasra rea e Loy
Rlock which work was rejuvenated o il
have under m
already progress
been (Till 29-04-
rejuvenate 2025)
d (Till 29-
04-2025)
344 |0.2150 [T (Imdioy
37 - N - q t{&
* ) ) - 1878 |0.1010 |F1al  [wmdor
AR
N //

Page 19 of 234
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[ SI. | Nameof [ Totalno. | Totalno of [Total no of Pond 1751 Information of p ey
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SL Name of | Total no. | Totalng of |Total mo of Pond Information of each identified pond should be filled 1
No. | Tehsil/ of ponds |ponds where | which were not Photographs of each pond Khasra | Area I PiCi
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Name of Totai_n-r Tot 58
Tehsil/ | of ponn. poz :sl ::1 ::e TOI?I }:10 of Pohd Information of each identified pond should be filled
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Block which work was rejuvenated Photographs of each pond el /u::w TRG ’
have under " Fem
already Progress ™
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SL Name of | Total no. | Total no of Total no of P ?65 Information of each identified pond should be filled
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Part C- The ponds wich are under partial or complete encroachment givin details of the proceedings initiated for removal of
encroachment (After 01.08.2025 to till date)

Information of each identified pond should be filled
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Sl. No.

Name of
Tehsil / Block

Total no of Ponds partioal
or complete encroachment
(As pr previous report)

Information of each identified pond should be filled

Porceedings initiated
for removal of
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Information of each identified pond should be filled

Porceedings initiated
for removal of
encroachment

Area

Photographs of each pond
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Sl No] Nameof | Total no of Ponds partioal 1 771@natiun of each identified pond should be filled
Tehsil / Block| or complete encroachment

s Porceedings initiated |Khasrano| Area Photographs of each pond VAL C s arfra v wren

A revious report) grap pon

Aapep 4 for removal of ’ Ty 2y AT v (0
encroachment )
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Name of
Tehsil / Block

Total no of Ponds partioal
or complete encroachment
(As pr previous report)

Information of each identified pond should be filled

Porceedings initiated
for removal of
encroachment

Khasra no

Area Photographs of each pond
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SI. No.

Name of
Tehsil / Block

Total no of Ponds partioal
or complete encroachment
(As pr previous report)

U T thtdmation of each identified pond should be filled

Porceedings initiated
for removal of
encroachment

Area

Photographs of each pond
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SI. No.

Name ol
T'ehsil / Block

lotal no of Ponds partioal
or complete encroachment

Information of each identified pond should be filled

YRT 67 B!
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i ]
“ | Shaipuctis Morta, Uttar Pudesh, incm

A

%ﬁa

(As pr previous report) | Porceedings initiated |Khasrano|  Area Photographs of each pond um /TR [arer / EErTy il o
for removal of ST W1 A [ sy i;' o
encroachment
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SI. No.| Name of Total no of Ponds partioal Information of each identified pond should be filled
Tehsil / Block| or complete encroachment
E: Porceedings initiated |Khasrano| Ar Photographs of each pond i G e e
(As pr previous report) g €a grap p . |
for removal of Frara @1 A | HELT] maﬁ) (®o
encroachment
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Part D- Ponds which have been made free for encroachment (After 01-08-2025 to till date)
Sl Name of | Total no of Ponds

i identified pond should be filled
No. { Tehsil/ Which have been Information of each identified pon:

Block made free from previous status photo current Photographs of each pond Khasra Area | ActionPlan |7 /7R {gmi
encroachment no for il

Rejuvenation| T |7
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F;IO ?i:‘;;:f :—5;?!:;?1:::&1:; Information of each identified pond should be filled
Block made free from previous status photo current Photographs of each pond Khasra Area Action Plan o™ /51w Tamor
encroachment no for frama @ |/
i Rejuvenation| T [FTdm
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Mamook 1 Ttk ¥ bands rri Information of each identified pond should be filled
Tehsil / Which have been -
Block made free from previous status photo current Photographs of each pond Khasra Area | Action Plan \ufl:; /R {amitoy
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SL

Name of
Tehsil /
Block

Total no of Ponds
Which have been
made free from
encroachment

Information of each identified pond should be filled

previous status photo

current Photographs of each pond

Khasra
no

Area

Action Plan
for
Rejuvenation
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Tehsil Modinagar
Land owning Total | Total Number | Total Number | Total Number of | Total no of
agency Numbe of Ponds of Ponds Ponds which ponds which
rof | encroachment | which have have to be are
Ponds free been rejuvenated or | partially/fully
(4+5) rejuvenated measures taken encroached
for rejuvenation (2-3)
1 2 3 4 5 6
Tehsil
. 218 99
Modinagar 579 480 262

Olj Je 7(

7

e

Modinagar
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fig @it a7 e sifte gofo 7 sy ¥ wiRa amwr Rie 20042025 @ 7 F

sl.
No.

Name of
Tehsil/
Block

Total no. of ponds
partial or complete

Information of each identified pond should be filled

encroachment (As per

previous report)

Porceedings initiated for removal of encroachment

Khasra no.

Area
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Name of | Total no. of ponds Information of each identified pond should be filled
Tehsil/ p'm;!mmﬂ:m i 5 T/ et &awd (o
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No.

Name of ]
Tehsil/
Block

Total no. of ponds
partial or complete

encroachment (As per

previous report)

Information of each identified pond should be filled

Porceedings initiated for removal of encroachment

Khasra no.

Area
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sl.
‘No.

Name of

Tehsil/
Block

Information of each identified pond should be filled

el &Ewa (B0

Total no. of ponds
pa

Porceedings initiated for removal of encroachment

Khasra no.

Area
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Name of | Total no. of ponds
[:L Tehsil/ | _Partialor complete Information of each identified pond should be filled
. encroachment (As per ¥ o peereen prser~
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sl Name of Total no. of ponds
N c; Tehsil/ e:;':‘:c'h"" ““‘(P'e'ﬂ Information of each identified pond should be filled
) ment (As per : el S
Block previous report) | 0"ceedings initiated for removal of encroachment Khasra no. Area I /TR FEy &1 T vr-ﬁww/ s v ) e
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5475, 5474, 5473 @ wwifa FRfaE) fmres 2 241 0.0630 [FTHER Wﬁ“?_
53 | AR = FTHTETE TR giferET
Afie o Frfard wfmm & 1008m 01300 |27 WE:” £ T | 0.1390 .
54 | e g o PR 2006 @) gRT 67 €1202511280215481, 5480
; i SRS SR T 0.0760 -
8479, 5478 & IR BRI frarmi 2 | 505 0.0760
55 | AR p ISR Wfgdl 2006 3 9T 67 1202511
T S R 2 P 237 0.8470 | wmEwTElR AT 0.5070 0.3400
ST ¥fed 2006 91 a1RT 67 S120251 1280215495, 5496,
56 | AT =3 5497, 5494, 9492, 9493, 5642, 5641, 5646, 5647, 5648 B 333 3.2250  |erqux T 0.1640 3.0610
Tt ertardl Rarmis 2
ST HfRdT 2006 B GRT 67 @ st FRiEE
57 | Fidrone = e | 475 03200 [wr e fawar T | 03290 -
XTI HiRdT 2008 B URT 67 21202511 34 D .
58 | wrd = Fe T Pl & 112802158 303 0.3040 [meeh e | 0.1520 0.1520
59 | WHTR - ffLrae o srfad afwm 2 1867 1.6950 [T YurmE P T 0.8450 0.8500
TG Wfedr 2006 B GRT 67 E1202511280215535, 5538, ; :
60 | " - 5536, 6537 B AT PriaTEl RraE & | 982k 1.6820 |gfeTren Ty 0.3372 1.3448
e Hf2dar 2006 @ G 67 1202511280215540, e
TR = 7 &S TTIT X “ 0. o
o 215539, 215541, 215542 & T HRIATE rawed= &1 e 07330 i Das i 07014 e
ITORG HiZAT 2006 B N7 67 1202511280215639 & ENTR) i el
- 4 i TRTeT ; e
62 | W enter oty P 1 22m 0.2530 |HeEaTgR g 02530 |
: IroRa Wfedr 2006 @ GRT 67 1202511280215640 & : . Simns
T L 453 1.0750  |enfRreyR wdter - | e | 02750 | 0.8000
= ITfd wrfarEl faared= 21 : _ 3y g e B S
64 | &R - fLflyge @ srdard afenE 8 470 - ] 008N e e, TR 008%0 | -
o wf2dr 2006 W €RT 67 €1202511280215642, 5644, e 2 At : | Sl
HIEFTR = 334 -0.4430  [EER : : ~a@w | 03000 | - 0.1430
& 5645 @ I=ifa Hrdardl fIanEE 21 ; o . ; _ : :
IoTed WlRer 2006 P GRT 67 ©1202511280215649 T G R
- 680 0.2280 {¥& - amie 0.2280 :
66 | AT et rdar® frareiE €1 PRt -
TR WfRdT 2006 & €RT 67 E1202511280215655 B . - : S 2 ok
AR - 937 0.5690 [ga@TgR : 0.0400 ]
& gt wrdard) e &1 : . - Bt
JITET WfRAT 2006 BN GRT 67 @ ARG PRIGTE] |- ATR - o160 1w
- . 408 0.6160 |snfwyx Svte : ; ; .
68 | AR rforr 21 : ; o :
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Total no. of d:
S ( !:_:;:1;'?1' "“?’""'n:" :"m'e; Information of each identified pond should be filled — — -
No. croach As e
Block QM ;o rt;’e' Porceedings initiated for removal of encroachment Khasra no. Area M /TR fFrEa &1 A g | dAwE 3
Bere = NIV Sifgar 2006 o5 ]
i @ 3wt rtard) o B?ﬁzozsnmzms& 5657 349 0.0760 [aTaRgR A Yo 0.0760
s ST Hfar 2
A o B arata ?mzi:% gmmr:ﬂ:?ﬁzozsmamsﬁsa' = 915 0.1640 |gfEamen o 0.0640 0.1000
XIS wfeer 2006 @ €RT 67(5) @ st A0 =araTerd
3T Rremrart sremer are o €1201811280000440 by
71 | AR - f%0 301018 7 a7 67 @ T a1 o 392m 08850 |awrar o | 0.1686 0.71
€12017112816023682 | 23691 was ¥ f30 15917, 267.
18, 26.7.18 1 IRY WIRa 3 73|
: STSTRd HfET1 2006 9 GRT 67(5) o =ITATTA AR
72 | AR - e s $120251128000109 & sl 464 0.3350 [aaider B 0.1350 0.2000
FrRIaTd fRari &)
fiuEr /7 uifeer ofeg
73 | W& — TR ferera @ v @ gam @ 605 03190  fap / T 0.3190 -
. oA e lety
0 1370f4. o V@R EET /TR il :
74 | e = AfR q efemer o g @ el 01390 [orTRE Tréa | 0.13%
o 1a77fA. <ot &)
ﬁ"!l’-l'li'l'c,' gem T /R qiferaT
75 | A& w - CERICIIE R 1038/1 0.0630 |oc SR / T 0.0630
76 | AR - Reell—iRe wea A w™faa 160 0.3410 _[aqmR Tty 0.3000 _
TR B10 IFRASH TRIDITY T & | 1037 e W e R B (2 00710 | -
77 - uRug AR i
78 | &R - YU °1E &1 837 & | 484 0.1770 | wiEeIYR aeor | 0.'0_510 | 'Q.1269
79 | R - fasrelt &% = 2 936 1.3030 |@wEr aeior | 1.3030 it
80 | AR - fasrelt wR = @ 938 | 0.2280 |@TwEr aréor 0.2280 Ll
81 | @R - aifesan Afy ; 1110m ~0.2030 (MR ror 0.0250 0.1780.
82 | e - ORI OR, AR B, Aar q1dr Afey a1 § 1013 0.1960 |Ra=ter o 0.1060 -0.0900
83 | W - el d T AT 99 6T & a1 e e | 572 0.4140  |Hog¥ 3TTE aRTaR grfror 0.3000 01140
84 | A== — ‘I;ﬁ B I I BB 767 0.0150 |IMGR BTSN o7 0.0150
85 | MR - AT Tl Y87 2 | 599 0.0630 [TR vamE fErd T 0.0630 25
86 | TR % qrEr TIRM W@ o 6 AR fAffa & 1068 0.6460 [T Yurga waer T 0.0140 0.6320
87 | MR - I F e ) 785 0.0630 [FR d=rgE gaar T | 0.0630 - -
el gt /R AR T | 0.0190 <
88 | #Arde - HEMAT <l AFSR TR ST Y ¥R & g @ 698 00190 Lo hfre : 190
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Sl.

Name of

Total no. of ponds

Information of each identified pond should be filled

[T | o ik
Block previous reporty | F OT¢eedings initiated for removal of encroachment Khasra no. Area A/ TR FHmE &1 A | et |aRe L)
89 [ AR = Rreft = 0.370080 v w e 28700 f‘fmﬂ“‘ﬁ /Y it | 0.3700 2.5000
90 | AR = UIEY T T @ 206 0.3410 mﬁﬂw“ﬁ”” /TR | ot | 0.0550 0.2860
91 | WA - AR g & 281 0.2400 |FSTEYR fReTel o 0.0050 0.2350
92 | AR = ARSI T weww fn 2 286 0.1010 [anfaeyR WA T 0.1010 -
93 | AR ~ el wR & 8 497d 0.1140 |ommcr v | 0.0570 0.0570
9 1 AR =z STel_#REe 311 0.1010 [weitar e 0.1010 W
95 | AR - B3 ¥ W 8 1055 0.4180 |wewm T 0.4180 z
96 | AR - RS ¥ T B 504 02780 [wew o 0.1390 0.1390
97 | AR - XA LT T B | 258 03700 |qciar T 0.2000 0.1700
98 | AdTR - e § AT @ | 668 0.1010 [fR<Yeh o 0.0200 0.0810
99 | AR - VST AR 7 2| 486 03040 [gRrEmre T 0.1700 0.1340
Total 54.5970 21.8179 | 327791
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ACTION TAKEN REPORT ON BEHALF OF RESPONDENT

NO.4 MEMBER SECRETARY, UTTAR PRADESH STATE

GROUND WATER AUTHORITY.

1. The district ground water management council has developed

a process of pond allocation for rejuvenation through industries

which are abstracting ground water in the district wherein-

Ponds available for rejuvenation were identified and
combined into clusters based on their location at gram

panchayat level.

Meeting between nodal departments and industries was

held to discuss the process of pond rejuvenation.

Cluster of ponds were allotted to industries relative to
their ground water abstraction quantity for a period of 05

years.

Model/standard agreements set by district council were

signed between industries and respective Gram Pradhan.

Pond rejuvenation work was carried out based on the

model/standard agreement signed, which includes-

a) De-watering of ponds.
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b) Cleaning/De-weeding of pond banks & bottom (De-

siltation).
c) Formation of Bank/periphery.
d) Fencing around ponds by RCC poles and wires.
e) Display boards by industries indicating adoption.

f) Plantation around bank/periphery.
g) Construction  of filtration chambers 1O inhibit

grey/black water into the ponds.

2. The district ground water management council, Ghaziabad has
implemented the above process for rejuvenation of ponds in the
district as per the directions of the Hon’ble Tribunal in the order

dated 29.04.2025, and has been able to rejuvenate the following

number of ponds in the district-
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S. No. [\Tehsil Block No. of No. of ponds under
ponds progress to be
rejuvenated | rejuvenated via CSR
via CSR
1\' MODINAGAR BHOJPUR 45 14
MURADNAGAR 56 15
2. SADAR RAJAPUR 63 00
[———tEee e

3. LONI LONI 12 00
TOTAL 176 29

3. A brief report on Before-After conditions of ponds (with

photographs) is attached for reference.

4. The Block-Wise Report of Ponds Rejuvenated (With

Photographs) By Industries Against Ground Water

Abstraction are attached with this report.

X s

NODAL OFFICER,
DISTRICT GW MANAGEMENT COUNCIL,

GHAZI .
BIEK| RAD
fram nt o waws e

misramETg

s




ANNEXURE-1

POND REJUVENATION

DISTRICT GHAZIABAD

GHAZIABAD DISTRICT ADMINISTRATION


FreeText
ANNEXURE-1


PROCESS OF POND ALLOCATION FOR
DEVELOPMENT

POND CLUSTER FORMATION AT MEETING B/W NODAL ALLOTMENT OF CLUSTERS TO
GRAM PANCHAYAT LEVEL DEPARTMENT & INDUSTRIES INDUSTRIES

MODEL AGREEMENT B/W GRAM

T PREPARATION OF MODEL ESTIMATE
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THINGS TAKEN UNDER MODEL ESTIMATE FOR POND DEVELOPMENT

—> DE-WATERING OF PONDS

-

— CLEANING & DEWEEDING OF POND BANKS & BOTTOM

—> FORMATION OF BANK/PERIPHERY

.

—> ‘ FENCING AROUND THE POND BANKS BY RCC POLES & WIRES

—> | PAINTING OF DISPLAY BOARDS & PILLARS
—> PLANTATION AROUND PONDS

—> BIO-REMEDIATION MEASURES FOR GREY WATER MANAGEMENT



GRAM PANCHAYAT MOHAMMA®PUR KADIM, MURADNAGAR
POND DEVELOPED BY VIA CSR ACTIVITY

BEFORE

24 Mohammadpur Kadim, Uttar Pradesh,
s India

% Rg7g+qrh, Mohammadpur Kadim, Uttar Pradesh 201204, India
3 Lat 28.814018° Long 77.526798°




GRAM PANCHAYADBIAHAL, RAJAPUR
DEVELOPED BY CSR ACTIVITY

BEFORE
DETURE




‘GRAM PANCHAYAT KUMHEDA, MURADNAGAR
POND DEVELOPED BY CSR ACTIVITY




AMRIT SAROVAR- GRAMI7ARNCHAYAT RISTAL, LONI
DEVELOPED BY CSR AVTIVITY




GRAM PANCHAYATNIWARI DEHAT,
POND DEVELOPED BY VIA CSR ACTIVITY

BEFORE jifie T

Latitude; 28.872686
Longitude: 77.539563
Elevation: 243.34¢3 m
[Accuracy: 4.1 m

Time: 28-01-20251357
Note: NEWARI 1795




GRAM PANCHARAT JALALABAD,
POND DEVELOPED VIA CSR ACTIVITY

BEFORE

Jﬂlalabcd i

95020005 16 >

(2877039 77 54349 (t

Abtucd R Bl M
Qs o Yusu’fp’ﬁf-Ma\yn‘ g 90120




‘GRAM PANCHAYAT JALAABAD 2, MURADNAGAR
POND DEVELOPED VIA CSR ACTIVITY

Albert David

Jalalabad 2

12.03.20251821

28.77097, 77 54410 (+11m)

Altitude: 182m

Alvi colony, Yusufpur Manota, Jalalabad




GRAM PANCHAYAE SHARIFABAD, LONI
POND UNDER DEVELOPMENT VIA CSR ACTIVITY

AFTER




GRAM PANCHAYAT NifaRAWATI, RAJAPUR
POND DEVELOPED VIA CSR ACTIVITY

BEFORE

L) OPS Map Camera

Nig Rayatl, Uttar Pradesh, India

PMIX+GWI, Nig Rayath, Ngrawtl, Uttar Prodesh 245304, Ingla
Lat Z8.731656"°

Long 778006519*

1206728 1147 AM GMT +Q08530

oy




‘GRAM PANCHAYAT MOHAMIYYy4PUR KADIM, MURADNAGAR
POND UNDER DEVELOPMENT VIA CSR ACTIVITY

'.% B

s bl o} =

. Mohammadpur Kadim, Uttar Pradesh,

India
» Rg8g+660, Mohammadpur Kadim, Uttar Pradesh 201204,
4 India
Lat 28.81617° Long 77.525921°
22/04/2025 10:40 AM GMT +05:30

PERT %

L < gt
L T, L b vl




GRAM PANCHAYAEAdRAULI, BHOJPUR
POND DEVELOPED VIA CSR ACTIVITY

ﬁ GPS Map Camera

IiTet, IR WeQT, WRd
PJPP+2X2, TRATIR - 3ftet 7T, 3peht, IwR w&r 245304, WRa
Lat 28.73549°

Long 77.636406°

21/10/24 05:46 PM GMT +05:30

4§ #
/




GRAM PANCHAYAT NOORPUR,
POND UNDER DEVELOPMENT VIA CSR ACTIVITY

BEFORE

AFTER




KHODA MAKANPUR
POND DEVELOPMENT VIA CSR ACTIVITY




‘GRAM PANCHAYAT SHAKURRAR, BHOJPUR & CHURIYALA,
POND DEVELOPED VIA CSR ACTIVITY

—

.8 Shakurpur, Uttar Pradesh, India
Rjrp+jg3, Shakurpur, Uttar Pradesh 201201, India

Lat 28.841264° Long 77.63628°

Google i 24/02/2025 12:07 PM GMT +05:30
T T s = e ey

v o

S S T -

: Bhojpur, Uttar Pradesh, India
§ Qjwf+5xj, Bhojpur, Uttar Pradesh 245304, India
Lat 28.796275° Long 77.625177° z

24/02/2025 11:21 AM GMT +05:30 :

>

EJ 6PS Map Camera

- Meerut, Uttar Pradesh, India

vm58+gfp, Churiyala, Meerut, Uttar Pradesh 201201, India
Lat 28.8659747° Long 77.666273°

24/02/2025 12:32 PM GMT +056:30




180% ANNEXURE-2
U TfrarsTe ¥ $oTwosIRo /3 Jal 9 PHRA T arerEl P x|
o Gvs—gR
HO%0 qorral @1 R TR 0 TH IpaT | WG aedd B IS /HS A TR B BIeT
AMfdre T
1 STARTeT 349 (1.581 Hec) -
H0THOTRO
2 | dewrer 536 (2.95 Hec) 47
1142 (1.088 Hec) 48
AI0THOIMRO
1247(2.605 Hec) 49
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92(0.392 Hec) 37 =

95 (1.442 Hec) 38
A0TSR0

‘h EJ orsrer Cornena
Phaprana, Uttar Prad...

Rogmx+83, Phaprana, Uttar Pradesh
201204, india
Lat 28.83424° Long 77.545532°

£ 19/03/2025 11:50 AM GMT +05:30 \
TR e S N T N P S T A

333 (0.2020 Hec) 41

kashra 333 school ke
samne Fafrana

H10T03TRO

) Saturday, March 01 2025, 11:06:28 AM

) RHM3+F3Q, Phaprana, Uttar Pradesh 201204, india
O 280°AV'S9'N, 77°3F 11"E 183m

- 23.2°C ¥ 10.8Km/h 69%
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128 (0.374 Hec) —

155 (0.177 Hec) 26
HI0THOIMRO
339 (0.323 Hec) 174
341 (0.354 Hec) 175
343 ( 03580 Hec) 176
345 ¥ ( 0.0230 Hec) 177

H10T03TRO
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SEEUESIEE 587 (1.833 Hec) 153
342 (0.304 Hec) 154
566 (3.177 Hec) 155
HIOYHOTRO
O 507 (0.493 Hec) 22
511 (0.215 Hec) 23
£l ov= reme Comer
@0@03“_\’0 1, India

Google i s
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691 (0.155 Hec)

24

692 (0.351 Hec)

25

=T fqemyR

15 (1.2182 Hec)

33

307 (0.101 Hec)

H10T03TRO

T v k. Save
¥ Rir= e mac, swerreery, orerw vk

L= e . aav1a° L @ TS
1TI/1 1/ Za OZ2:13 P Grnar
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392 (1.1868 Hec)

A0TSR0

10

123 9 (2.85 Hec)

140

JT0THOINRO




1815

11

1686 (1.48 Hec)

A0TSR0

12

170 T

H10T03TRO
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13

78 (0.253 Hec)

158

A0TSR0

Avvalpur,
&

e Lo —

14

77 (4.577 Hec)

160

H0THORTRO

Avvalpur, Uttar Pradesh, India

Qj2h+qvp, Avvalpur, Uttar Pradesh 245304, India

Lat 28.752622° Long 77.631434°
12/11/24 02:53 PM GMT +05:30

o
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15 | WIoTgR 741 (2025 Hec) 31
739 (1518 Hec) 32 0TSO
16 | IR 377 (0.126 Hec) -
460 (0.759 Hec)
462 (0.202 Hec)
HI0YHOITRO

_ Shakurpur, Uttar Pradesh, India

) 6Ps Map Camera

Rjrp+jg3, Shakurpur, Uttar Pradesh 2012071, India

B Lat 28.84136° Long 77.635665°

§ 24/02/2025 12:10 PM GMT +05:30

S
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17

546 ( 05940 Hec)

136

JI0THOINRO

18

322 (1.09 Hec)

156

JT0THOINRO




1819

19

FABYR faasT

239(0.974 Hec)

36

AT0TAO3TRO

20

982 (1.682 Hec)

HT0TI03TRO

4 Churiyala, Uttar Pradesh, India
# Vm58+63h, Churiyala, Uttar Pradesh 201201, India :

) & Lat 28.858967° Long 77.664948°

24/02/2025 12:36 PM GMT +05:30

R T
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21

858 (0.215 Hec)

165

AT0TRHO3NRO

Bhandoola, Uttar Prad
Vij2r B )

h+ a, U ade

22

Weo| Tt

170 (3.250 Hec)

170

HT0TI03TRO

Google

EJ cPs Map Camera
Bhatjan, Uttar Pradesh, India
RJGH+8QJ, Bhatjan, Uttar Pradesh 201204, India
Lat 28.824713°
Long 77.630157°
05/02/25 06:02 PM GMT +086:30
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23 SRTETE ST 272/2 (2.032 Hec) HTOTHORIRO
ABa sz, &R, guT ua
L 8. 7481° Long 775893
01/07/2025 11:44 AM GMT +(
24 AHA 7t 332 (0.582 Hec) AN0THO3MRO
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353 (0.063 Hec)

AT0TRHO3NRO

25

USPR GRSl

920 & 970 (0.86
Hec)

JT0THOINRO

ur Husainpur, Uttar Pradesh, India

Google s




1823

26

IR THIGR Sl

1333 (0.367 Hec)

AT0TRHO3NRO

Google

Total - 45




faem @ve— /TR

Wmﬁmﬁﬁﬁiﬁﬂ@mm/&%ﬁmmﬁ@ﬁmﬁfﬁ%l

PN ERT BREA T BT B ST TIf

B0 | W v TR 50 Td Ihal et el B T/ T8
0 MIA® e
SR 236 (0.278Hec ) 149
257 9 (0.835 Hec) 145

HI0TI03TRO




100K
326 (0.278 Hec ) 147 104V
(=] G';Snau Camera [
Abupur, Uttar Pradesh, India
Qaw9+fh7, Abupur, Uttar Pradesh 201204, India
Lat 28.79644° Long 77.617483°
- 21/02/2025 05:00 PM GMT +05:20
G:oog\e
483 (0.443Hec ) 150
333 (3.225 Hec)
334 (0.443 Hec)
324 (0.063Hec) 146

[ ersmancamera

WETaTE STaaT, T WaeT, Wi

a1a-<fRa asa, sorars ordar, sue uda 201204, e
Lat 28.806372° Long 77.528532°

21/02j2025 03:58 PM GMT +05:30




AR 628 (2.112 Hec ) -
HI0TRI03TRO
T 3R 455 (1.296 Hec ) 07
HI0T03TRO
VIGx+92v, aTT ST, I WA 201204, WL
Lat 28.8696564° Long 77.497322°
Google 20/02/2025 05:31 PM GMT +05:30
FHAGY Herell 347 (1.48Hec ) 46

HI0T03TRO




1321 (0.392 Hec) 185

HAI0TRH03TRO
182 (0.038 Hec) 80
183 (0.025 Hec) 81 HI0TU03TRO
184 (0.076 Hec) 82
185 (0.126 Hec) 83




186 (0.126 Hec) 84
187 (0.076 Hec) 85
HI0TU03TRO

189 (0.025 Hec) 86
190 (0.038 Hec) 87
191 (0.126 Hec) 88
192 (0.051 Hec) 89
397 (0.683 Hec) 93
400 (0.101 Hec) 94
413 (0.771 Hec) 95
517 (0.215 Hec) 100
518 (0.202 Hec) 101

) 102

519 (0.101 Hec

Google

! nga, Uttar P sh, India
§. Vgbf+gbj, Pz a, Uttar Pradesh 201204, India
% Lat 28 868766° Long 77.523024°
~ 12/11/24 11:29 AM GMT +06:30

K 0PS Map Camera




08

520 (0.076 Hec) 109
521 (0.076 Hec) 104
522 (0.063 Hec) 105
30349 (0.8850 Hec) 130

HI0TU03TRO

347 GNIT +05:30




09

YT SETT

797 (0.683 Hec)

232

1068 (0.046 Hec)

1069 (0.025 Hec)

235

H0TH03MRO

LN
’CO




10241
294 (0.531 Hec) 223 1O . \\
257 (0.114 Hec) 222 - ‘a
\
10 TeTeTIY HT0TH03MRO
YR
2024, 09.0%
234
11 qeTell BT 849 (0.493 Hec) F0THOIMRO
TRl Dot 591 (1.9720 Hec ) - AT0THO3MRO
12

Rcmr+9jp, A& e, I9% W& 201206, WRa
Lat 28.833532° Long 77.441836°
22/02/2025 04:00 PM GMT +05:30
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128 (1.341 Hec )

111

942 (1.379 Hec )

HI0T03TRO

. {:\; GPS Map Camera
Khurrampur, Uttar Pradesh, India

QFRC+5CM, Khurrampur, Uttar Pradesh 201206, India

Lat 28.78989°

Long 77.470387°

23/07/24 02:22 PM GMT +05:30

ey A T




LN
Qo
C
¢

413 (1.435 Hec)

H10TI03TRO

=y A S8

QG997+ XQX, Ukhlarsi, Muradnagar, Uttar Pradesh
g

Latitude Longitude
28.769569999999998° 77.51540166666668°

i 3 Altituc
GMT 09:19:38 AN Wedne

502 (0.367 Hec) 62 AT0THO3MRO




655 (0.582 Hec)
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POND REJUVENATION

DISTRICT GHAZIABAD

GHAZIABAD DISTRICT ADMINISTRATION



PROCESS OF PONB ALLOCATION FOR
DEVELOPMENT

POND CLUSTER FORMATION AT MEETING B/W NODAL ALLOTMENT OF CLUSTERS TO
GRAM PANCHAYAT LEVEL DEPARTMENT & INDUSTRIES INDUSTRIES

MODEL AGREEMENT B/W GRAM

T PREPARATION OF MODEL ESTIMATE
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THINGS TAKEN UNDER MODEL ESTIMATE FOR POND DEVELOPMENT

—> DE-WATERING OF PONDS

-

— CLEANING & DEWEEDING OF POND BANKS & BOTTOM

—> FORMATION OF BANK/PERIPHERY

.

—> ‘ FENCING AROUND THE POND BANKS BY RCC POLES & WIRES

—> | PAINTING OF DISPLAY BOARDS & PILLARS
—> PLANTATION AROUND PONDS

—> BIO-REMEDIATION MEASURES FOR GREY WATER MANAGEMENT



GRAM PANCHAYAT MOHAMMA®PUR KADIM, MURADNAGAR
POND DEVELOPED BY VIA CSR ACTIVITY

BEFORE

24 Mohammadpur Kadim, Uttar Pradesh,
s India

% Rg7g+qrh, Mohammadpur Kadim, Uttar Pradesh 201204, India
3 Lat 28.814018° Long 77.526798°




GRAM PANCHAYRGBIAHAL, RAJAPUR
DEVELOPED BY CSR ACTIVITY

BEFORE
DETURE




‘GRAM PANCHAYAT KUMHEDA, MURADNAGAR
POND DEVELOPED BY CSR ACTIVITY




‘AMRIT SAROVAR- GRAMISPANCHAYAT RISTAL, LONI
DEVELOPED BY CSR AVTIVITY




GRAM PANCHAYATINIWARI DEHAT,
POND DEVELOPED BY VIA CSR ACTIVITY

BEFORE jifie T

Latitude; 28.872686
Longitude: 77.539563
Elevation: 243.34¢3 m
[Accuracy: 4.1 m

Time: 28-01-20251357
Note: NEWARI 1795




GRAM PANCHAYAT JALALABAD,
POND DEVELOPED VIA CSR ACTIVITY

BEFORE
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‘GRAM PANCHAYAT JALAABAD 2, MURADNAGAR
POND DEVELOPED VIA CSR ACTIVITY

Albert David

Jalalabad 2

12.03.20251821

28.77097, 77 54410 (+11m)

Altitude: 182m

Alvi colony, Yusufpur Manota, Jalalabad




GRAM PANCHAYAESHARIFABAD, LONI
POND UNDER DEVELOPMENT VIA CSR ACTIVITY

AFTER




GRAM PANCHAYAT,N{GRAWATI, RAJAPUR
POND DEVELOPED VIA CSR ACTIVITY

BEFORE

L) OPS Map Camera

Nig Rayatl, Uttar Pradesh, India

PMIX+GWI, Nig Rayath, Ngrawtl, Uttar Prodesh 245304, Ingla
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‘GRAM PANCHAYAT MOHAMIYY%@PUR KADIM, MURADNAGAR
POND UNDER DEVELOPMENT VIA CSR ACTIVITY
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. Mohammadpur Kadim, Uttar Pradesh,
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» Rg8g+660, Mohammadpur Kadim, Uttar Pradesh 201204,
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Lat 28.81617° Long 77.525921°
22/04/2025 10:40 AM GMT +05:30
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‘GRAM PANCHAYAEAFRAULI, BHOJPUR
POND DEVELOPED VIA CSR ACTIVITY

ﬁ GPS Map Camera

IiTet, IR WeQT, WRd
PJPP+2X2, TRATIR - 3ftet 7T, 3peht, IwR w&r 245304, WRa
Lat 28.73549°

Long 77.636406°
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GRAM PANCHAYAT NOORPUR,
POND UNDER DEVELOPMENT VIA CSR ACTIVITY

BEFORE

AFTER




KHODA MAKANPUR
POND DEVELOPMENT VIA CSR ACTIVITY




‘GRAM PANCHAYAT SHAKURRAR, BHOJPUR & CHURIYALA,
POND DEVELOPED VIA CSR ACTIVITY
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.8 Shakurpur, Uttar Pradesh, India
Rjrp+jg3, Shakurpur, Uttar Pradesh 201201, India

Lat 28.841264° Long 77.63628°
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: Bhojpur, Uttar Pradesh, India
§ Qjwf+5xj, Bhojpur, Uttar Pradesh 245304, India
Lat 28.796275° Long 77.625177° z

24/02/2025 11:21 AM GMT +05:30 :
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- Meerut, Uttar Pradesh, India

vm58+gfp, Churiyala, Meerut, Uttar Pradesh 201201, India
Lat 28.8659747° Long 77.666273°

24/02/2025 12:32 PM GMT +056:30
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